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CENTRAL ADMINISrRATIVE TRIBUNAL 

ERNAV LAM BENCH 

0. A, 	of 1994 

Friday this the 28th day of January, 1994 

CORA 

The Hon'ble Mr.Justice Chettur Sarikaran Nar,Vice Chaixman 

The Hon'ble Mr. . V. Venkatakrjshnan, Administrative Member 

R.Velayudhan, CPC Mazdoor, 
/o inspector of kbrks, 

SoutIrn Railway, Palat, 

R.Subramanian, CPC Mazdoor 
c/o Inspector of Works, 
Southn Railway, Palcfi 	... Applicants 

(By Advocate Mr.P.Ramakrishnen) 

Vs. 

Union of India, represented by 
the General Manager, Southern 

.Railway, Madras. 

The Divisiona1 Personnel Off ice 
Southri Railway, Paliat. 	•...Respondents 

(By Advocate Mr.KVSachidanandan by $nt.Geetha) 

ORDER 

CHETTLJR SAN(ARAN NAIR(J), VICE CHAIRMAN. 

Applicants seek a delaration that they are 

eligible tobe absorbed tiTh  regular service as 

Carpenters". They say that a similarly situated 

person is being considered for absorption as Skilled 

Carpenter, as seen from Annexure.A6. We find that 

applicants have sought similar reliefs in Annexures 

A4 and AS representation§ pending consideration 

before the second respondent. We direct second 
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respondent to con sider Annexures. A4 and ?5 represent-

at ion s in the 1 i ght of Ann exure .A6 and pa ss appropriate 

orders within six weeks from today. Till a decision 

is taken applicants will be permitted to remain in 

their present posts and thereafter the matter will 

be governed by t1e dec isipn to be taken on t he 

• representations. 

2. 	• Application is diosed of with the aforsaid 

directions. No costs. 

Dated 28th January, 1994. 

c. Vt O. 

P. VaVENAKR.ISHNAN 	CHEPTUR 5ANKARAN NAIR(J) 
ADMINISTRAT.IVE MEMBER 	VICE CHAIRMAN 
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